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ORDER 

This miscellaneous application has been riled For making 

certain amendments to remove typographical error in para 

4,3 .r 0,M,436 of 1997. The amendments sought are, before 

the word 'language' occu ring in lIne 5 of the said paragraphs 

the word "new" should be added and in the same line ef'ter the 

word 'Bengali' In place of the expression 	 the word 

"medium" gheuld be introduced. 

N. objection is raised and we rind that these are merely 

rermal amendments and M.A. is accordingly allowed. 

Necessary correction be made by the Registry in para 4.3 

line 5 80 that aFter cerrectien it may read "...... new languags 

uroupt Bengali Medium ........" in place of 11.......  language 

uroupp Bengali uroupt 	 as erroneously typed. 

4. 	M.A. 264 of 1997 stands disposed if. No order is made 

as to costs. ,1 
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Administrative Menber 	 Vice—Chairman 


